IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 04.01.2022

Applicant
1 |s. PASAYAT ;80/202 04.01.2022 |WP(C)/38940/2021 |10  |c
2 ﬁRégg§¥SOTTA' ;97/202 04.01.2022 |WP(C)/41248/2021 |10  |C
3 |P.K.ROUT 201/202 04.01.2022 |WP(C)/34444/2021 |10 |c
4 P.K.SWAIN 205/202 04.01.2022 ABLAPL/14510/2021 10 C
5 P.K.SWAIN :2306/202 04.01.2022 ABLAPL/14515/2021 10 C
6 |P.K.BARIK 308/202 04.01.2022 |ABLAPL/11822/2019 |10  |c
7 B.P.TANGA 314/202 04.01.2022 BLAPL/7567/2021 10 C
8 |A.KALASH 324/202 04.01.2022 |BLAPL/9028/2021 10 o
9 |s.SAMAL 325/202 04.01.2022 |BLAPL/9035/2021 10 o
10 |B.N.DAS 227/202 04.01.2022 |CRLMC/449/2021 10 o
11 |p.K.PATTNIK 231/202 04.01.2022 |WP(C)/33506/2021 |10 ¢
12 |P.K.PATTANIK 232/202 04.01.2022 |WP(C)/33506/2021 |10 ¢
13 |B.BEHERA 239/202 04.01.2022 |WP(C)/41246/2021 |10  |c
14 ﬁALEiCK 340/202 04.01.2022 |WP(C)/41270/2021 |10 ¢
15 [BIJAYANANDA 1347/202 104 1 2022  |crRIMC/2380/2021 10 [c

DASH 2
16 |C.R. NAYAK 352/202 04.01.2022 |CRLMC/442/2021 10 o
17 |A.MOHANTY 254/202 04.01.2022 |WP(C)/40372/2021 |10  |c




358/202

18 [M.ROUT 5 04.01.2022 WP (C)/39745/2021 10

19 |G. JAYASINGH ;62/202 04.01.2022 |WP(C)/38327/2021 10

20 |A. K. NAYAK 269/202 04.01.2022 WP (C) /38580/2021 10
A. K. 371/202

21 MOLANTY 5 04.01.2022 WP (C) /38666/2021 10
BHARAT 374/202

22 BEHERA 5 04.01.2022 WP (C)/40965/2021 10

23 |P. C. DAS 376/202 04.01.2022 WP (C)/40494/2021 10
BIDYADHAR 377/202

24 MANS INGH 5 04.01.2022 WP (C)/41249/2021 10
BIDYADHAR 378/202

25 MANSINGH 5 04.01.2022 WP (C)/41244/2021 10

26 |A.S.MOHANTY 380/202 04.01.2022 |WP(C)/38737/2021 10
GYANA RANJAN [385/202

27 PATRA 5 04.01.2022 |WP(C)/32619/2011 5

28 |S.PARIJA 390/202 04.01.2022 |RSA/337/2017 10
HEMANTA

29 |KUMAR 392/202 04.01.2022 |WP(C)/38532/2021 10
RATSINGH

30 |N.K. LENKA 294/202 04.01.2022 |CRLMC/2429/2021 10

31 |N.MAHARANA 300/202 04.01.2022 |CRLMP/2317/2021 10

32 |P. K. SWAIN 301/202 04.01.2022 |WP(C)/37138/2021 10

33 |L.SINGH g05/202 04.01.2022 |CRLMP/2332/2021 10
SMRUTI 406/202

34 MOHANTY 5 04.01.2022 |WP(C)/38391/2021 10

35 |B.TRIPATHY 307/202 04.01.2022 |CRLMP/2350/2021 10

36 |B.TRIPATHY 310/202 04.01.2022 |CRLMP/2330/2021 10

37 |B.TRIPATY 311/202 04.01.2022 |CRLMP/2359/2021 10

38 |A.PARIDA 312/202 04.01.2022 CRLMP/2327/2021 10

39 |B.BARIK 313/202 04.01.2022 CRLMP/2331/2021 10
ASHUTOSH 420/202

40 MOHANTY 5 04.01.2022 CMP/614/2021 10




41 Eéi;ﬁi ;22/202 04.01.2022 |CMP/88/2021 10 ¢
42 |B.MOHAPATRA ;25/202 04.01.2022 |WP(C)/32649/2021 |10 ¢
43 |N.MAHARANA §29/202 04.01.2022 |WP(C)/37142/2021 |10 ¢
44 |A.K.BISWAL §31/202 04.01.2022 |WP(C)/37754/2021 |10 ¢
45 |M.K.MOHANTY 334/202 04.01.2022 |WP(C)/37575/2021 |10  |c
46 |R.C.BHOI 336/202 04.01.2022 |WP(C)/37605/2021 |10  |c
47 |SURENDRA DAS ;45/202 04.01.2022 |BLAPL/2725/2020 5 U
48 |A. P. SAHOO ;46/202 04.01.2022 |CRLMA/274/2021 10 [c
49 |R. K. SAHOO ;47/202 04.01.2022 |CRLMA/274/2021 10 ¢
50 |S. MOHARANA §48/202 04.01.2022 |WP(C)/36221/2021 |10 ¢
51 A CHARAN §51/202 04.01.2022 |WP(C)/36175/2021 |10 ¢
52 ﬁéﬁi§$Y §52/202 04.01.2022 |WP(C)/35583/2021 |10  |C
53 |DiRA ;53/202 04.01.2022 |WP(C)/37326/2021 |10 ¢
54 Eg?ﬁNATH 354/202 04.01.2022 |WP(C)/35127/2021 |10 ¢
55 |P. BARIK ;61/202 04.01.2022 |CRIMC/1055/2019 10 [c
56 |M. R. SAHOO 363/202 04.01.2022 |WP(C)/35775/2021 |5 U
57 K.MOHANTY 364/202 04.01.2022 ABLAPL/15439/2019 5 8]
58 |S.BISWAL 365/202 04.01.2022 |WP(C)/11523/2005 |5 U
59 |S.BISWAL 366/202 04.01.2022 |WP(C)/36101/2021 |5 U
60 |[DILLIP SAMAL 367/202 04.01.2022 |WP(C)/14010/2011 |5 U
61 |[DILLIP SAMAL 368/202 04.01.2022 |WP(C)/14010/2011 |5 U
62 E;EEARAJ §69/202 04.01.2022 |WP(C)/2060/2009 5 U
63 |s.DasH 370/202 04.01.2022 |WP(C)/9213/2019 5 U
|64 |A.MOHANTY 1471/202 [04.01.2022 |[WP(C)/30771/2021 |5 U




2 |

65 |A.K.MISHRA ;72/202 04.01.2022 |WP(C)/20857/2021 5 U
T.K. 473/202
66 SATPATHY 5 04.01.2022 |WP(C)/5553/2008 5 U
67 |L.D.SAHOO-A 374/202 04.01.2022 |WP(C)/12010/2010 5 U
68 |L.D.SAHOO-A 375/202 04.01.2022 |WP(C)/12010/2010 4 U
69 |B.B.MALLICK 376/202 04.01.2022 |BLAPL/9617/2020 5 U
P. C. 477/202
70 MOHANTY 5 04.01.2022 |SA/176/1990 10 C
71 |M.R.BARIK ;78/202 04.01.2022 CRLMC/2047/2021 5 U
72 |H. JENA ;79/202 04.01.2022 SA/176/1990 10 C
73 |P. MOHANTY ;80/202 04.01.2022 SONTC(CPC)/333/2OO 5 U
M/S.GOPAL
74 |KRISHNA ;82/202 04.01.2022 CRLREV/505/2016 5 U
BEHERA
75 |B.BEHERA 384/202 04.01.2022 SA/130/1990 5 U
76 |P.K.MISHRA ;85/202 04.01.2022 |TRP(C)/116/2020 5 U
77 |SAMIR BARIK ;88/202 04.01.2022 |BLAPL/2356/2020 10 C
78 |H. JENA ;89/202 04.01.2022 |RSA/113/2012 10 C
79 |A. MOHANTY 391/202 04.01.2022 |RSA/208/2017 10 C
80 |M.R.ROUTRAY 392/202 04.01.2022 |WPC(OAC)/1607/2007 |10 C
81 |S. MOHARANA 393/202 04.01.2022 |RSA/208/2017 10 C
82 TRILOCHAN 4947202 04.01.2022 |RSA/208/2017 10 C
BAG 2
83 |M.R. ROUTRAY 395/202 04.01.2022 |WPC(OAC)/1606/2007 |10 C
P. C. 496/202
84 MOHANTY 5 04.01.2022 |RSA/154/2010 10 C
85 |D. NAYAK §97/202 04.01.2022 |RSA/154/2010 10 C
86 |M.R. ROUTRAY 398/202 04.01.2022 |WPC(OAC)/1697/2007 |10 C
187 |M. BARAL 500/202 [04.01.2022 |[WP(C)/35856/2021 |10  |C




2

88 |M.R.ROUTRAY 201/202 04.01.2022 |WPC (OAC)/1696/2007 |10
89 |D. K. SAHU 202/202 04.01.2022 |WP(C)/33290/2021 |10
90 |M.R. ROUTRAY 203/202 04.01.2022 |WPC (OAC)/1696/2007 |10
91 |B.DASH 204/202 04.01.2022 |WP(C)/37774/2021 |10
92 |B.DASH 205/202 04.01.2022 |WP(C)/34434/2021 |10
93 |M.R. ROUTRAY 206/202 04.01.2022 |WPC (OAC)/1700/2007 |10
94 |A. MOHANTY 207/202 04.01.2022 |WP(C)/35015/2021 |10
95 EbuiéAY ;08/202 04.01.2022 |WPC (OAC)/3044/2007 |10
96 |M.R. ROUTRAY 209/202 04.01.2022 |WPC (OAC)/1795/2007 |10
97 ﬁéu?éAY 210/202 04.01.2022 |WPC (OAC)/2998/2007 |10
98 |M.R.ROUTRAY 212/202 04.01.2022 |WPC (OAC)/1940/2007 |10
99 |R. P. BHAGAT 213/202 04.01.2022 |FAO/146/2021 10
100 |M.R.ROUTRAY ;14/202 04.01.2022 |WPC (OAC)/1602/2007 |10
101 ﬁ?g;gﬁL ;15/202 04.01.2022 |FAO/146/2021 10
102 |G. JAYASINGH ;16/202 04.01.2022 |MACA/116/2021 10
103 |M.R.ROUTRAY ;17/202 04.01.2022 |WPC (OAC)/1603/2007 |10
104 |s. K. SAHOO 218/202 04.01.2022 |MACA/116/2021 10
105 |M.R.ROUTRAY 219/202 04.01.2022 |WPC (OAC)/1601/2007 |10
106 |s. B. DAS 220/202 04.01.2022 |MACA/753/2019 10
107 M.R. ROUTRAY ;21/202 04.01.2022 |WPC (OAC)/1608/2007 |10
108 |s. B. DAS ;22/202 04.01.2022 |MACA/753/2019 10
109 |p.K.JENA 224/202 04.01.2022 |WPC (OAC)/1009/2007 |10
110 g;g;iSH . 226/202 04.01.2022 |WP(C)/36927/2021 |10




R.K.PATANAYA

527/202

111 K > 04.01.2022 |WPC(OAC)/1567/2007 |10

112 |P.K.MALLICK 229/202 04.01.2022 |WPC(OAC)/1567/2007 |10

113 |SAK DORA ;30/202 04.01.2022 |WP(C)/33914/2021 10

114 M. NAYAK ;31/202 04.01.2022 |WP(C)/33293/2021 10

115 |[K. SAHOO 232/202 04.01.2022 |WP(C)/33223/2021 10

116 |BIKRAM SAMAL 233/202 04.01.2022 |WP(C)/39635/2021 10
BHUBANANANDA 534/202

117 LENKA 5 04.01.2022 |WP(C)/37942/2021 10
RABINDRA

118 |KUMAR 237/202 04.01.2022 |WP(C)/37971/2021 10
PATNAIK
PITABAS 538/202

119 NAYAK 5 04.01.2022 |CMP/639/2021 10
CHITTA 543/202

120 RANJAN LENKA |2 04.01.2022 |WP(C)/41078/2021 10
CHITTA 544/202

121 RANJAN LENKA |2 04.01.2022 |WP(C)/41074/2021 10

122 |P.K.MOHANTY ;45/202 04.01.2022 |BLAPL/9113/2021 10

123 [BHUBANESWAR = 1546/202 |5, 1 5005 |wp(c)/38552/2021 |10
DASH 2

124 |A. K. RAY ;48/202 04.01.2022 |WP(C)/38233/2021 10
PRANAMITA 549/202

125 BASTIA > 04.01.2022 |WP(C)/32901/2021 10
JAYADEBA 552/202

126 BEHERA > 04.01.2022 |WP(C)/40728/2021 10

127 |SUBAS SAMAL 253/202 04.01.2022 |BLAPL/9036/2021 10
JAYADEBA 554/202

128 BEHERA 5 04.01.2022 |WP(C)/40726/2021 10

129 |S. SAMAL ;56/202 04.01.2022 |WP(C)/40404/2021 10
NIRANJAN 557/202

130 MALLICK 5 04.01.2022 |WP(C)/36464/2021 10

131 |S.MOHANTY ;64/202 04.01.2022 |BLAPL/1997/2020 5
PRASANTA 565/202

132 KUMAR MAHALI |2 04.01.2022 |FAO/284/2021 10

133 |RAJAT DAS 566/202 04.01.2022 |FAO/467/2020 10

2




567/202

134 |S.MOHARANA 5 04.01.2022 |RSA/283/2019 10
135 §£§§§§§§§i 269/202 04.01.2022 |MACA/617/2011 10
GHOSE

136 ;iﬁiﬁNﬁiHALI ;70/202 04.01.2022 |FAO/283/2021 10
137 |[K.MANDAL 271/202 04.01.2022 |MACA/769/2018 10
138 Eéigﬁi 272/202 04.01.2022 |MACA/769/2018 10
139 |S. K. BARIK 274/202 04.01.2022 |ABLAPL/14816/2018 |5

140 |S. K. BARIK 275/202 04.01.2022 |CRLMC/1470/2021 5

141 |c K RAY 276/202 04.01.2022 |0JC/579/1998 4

142 |M. K. RATH 278/202 04.01.2022 |WP(C)/15866/2016 |10
143 |D.K. MALLICK 280/202 04.01.2022 |BLAPL/7598/2021 10
144 |J. PRADHAN 282/202 04.01.2022 |CMP/1083/2016 10
145 |J. PRADHAN ;83/202 04.01.2022 |CMP/1720/2017 10
146 |[BIKRAM SAMAL ;85/202 04.01.2022 |WP(C)/39746/2021 |10
147 EEEEEQRA ;86/202 04.01.2022 |WP(C)/36374/2021 |10
148 ggiggiRA 287/202 04.01.2022 |WP(C)/36376/2021 |10
149 ggiggiRA 288/202 04.01.2022 |WP(C)/36339/2021 |10
150 EEEEEERA 289/202 04.01.2022 |WP(C)/36389/2021 |10
151 EEEEEiRA ;90/202 04.01.2022 |WP(C)/36390/2021 |10
152 EEEEEiRA ;91/202 04.01.2022 |WP(C)/36382/2021 |10
153 |S. SAHOO ;92/202 04.01.2022 |WP(C)/41281/2021 |10
154 |J.R. KAR ;93/202 04.01.2022 |WP(C)/38931/2021 |10
155 M. BARAL 294/202 04.01.2022 |WP(C)/39014/2021 |10
156 ﬁéu?éAY 295/202 04.01.2022 |WP(C)/36921/2021 |10




M. R. 596/202
157 0 iy > 04.01.2022 |WP(C)/38985/2021 |10
158 |A. KALASH 297/202 04.01.2022 |WP(C)/30037/2021 |10
159 [p.L. MISHRA ;98/202 04.01.2022 |WP(C)/40431/2021 |10
160 |s. K. GHOSH 501/202 04.01.2022 |WP(C)/31271/2021 |10
161 [TRILOCHAN 603/202 |54 01.2022 |WP(C)/40391/2021 |10
BAG 2
162 |[P.K. LENKA 504/202 04.01.2022 |WP(C)/35785/2021 |10
163 [K. SAHOO 207/202 04.01.2022 |WP(C)/40109/2021 |10
164 |B. BEHERA 208/202 04.01.2022 CONTC/6136/2021 10
165 [A.K. MISHRA 209/202 04.01.2022 |CONTC/2412/2021 10
'Total 1523

NIC




